
MOST URGENT
VIDHAN SABHA OUESTION

GOVERNMENT OF'NCT OF DELHI
PWD SECRETARIAT: 3D FLOOR,

MSO BUILDING, I.T.O., I.P. ESTATE,
NEW DELHI-11OOO2

To

F. 1 1 ( 1 2e) / PWD-II/ vs Unst. e. 1 28 / D ec.x d ; -t h u4 lt r +z-a 4.6, I A f t z/ t-,-z

The Dy. Secretaqz,
Question Branch,
Delhi kgislative Assembly,
Question Branch, Old Secretariat,
New Delhi- 1 10054.

Sub: -Reply of Leglslatlve Assembly (Un-starredt euesflon No. l2g
ratsed by Smt. Bandana Kumarl, Hon'ble MLA durlag Wlnter
Sesslon 2O23 due fot 18.12.2o123'.

Sir,

Kindly refer to Dy. secretary (e.B) Legislative Assembry secretariat
(Question Branch) letter No. F. 11(B-1) VtI/2O2O_25/VSS/euestion
Branch/6290 d,ated' 07 /12/2o23 on t},e subject cited above. In ttris regard,
please find enclosed herewith 100 copies of reply of Vidhan Sabha euestion
as mentioned above for necessa{r action at your end. Further, the copy of the
same has also been sent through e-mail.

Encl.: As above

Yours faithfully,

n,{1,._\12
(Anil Bhofa)

Dy. Secretary (PWD/VSI

F. 1 1 ( r 2e) / pwD-rr 
/ vs UnSt. e. 1 28 / D ec.zs filzu.l I arr -z uorrggffi;4 z-,,2

Copy for information to: -

1. OSD to Hon'ble Minister (pWD),6rh Level, A_Wing, Delhi Sectt. New
Delhi.

P
Dy. Secretary (PWD/VS)
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AN|L Btml^r
DY. SECREIARY (PVD)


